
(b) if so, the detaili of th.: schemes 
and pr03rlmme,; 

(C) whether these funds wl1 j Co released 
by the concerned Ministries to the States 
for SC and ST programmes; and 

(d) if so, the funds proposed (0 be 
distributed to the States, Slate-wise and 
the funds provided ft'r SCs and STs out 
of tbe said Central Plan? 

THB MINISTBR. OF STATE IN THB 
MINISTR Y O.F HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) : <a> 
aDd (b). yes. Sir. Out of Rs. 207 crores 
during J9~5·86. Rs. 42 crores have been 
provided for the Centrally Sponsored 
Schemes as detaiJed below and Rs. 165 
crortS as SpeciaJ Central Assistance to 
SpeciaJ Component Plan for Scheduled 
Castes • 

(Rs. in crores) 

J. Post Matric Scholarship.; for Scheduled Castes and 
Scheduled Tribes. 

2. Pre .. matric Scholarships to children of those engaged in 
unc}~an occupation~. 

3 Construction of Girls Hostels for Scheduled Castes and 
Castes and Scheduled Tribes. 

4. Book B~nks for Scheduled Castes and ScheduJed Tribe')· 
students in Medical a nd Engineering Colleges. 

5. Pre-examinath.)n Training C:.n!r~s for Scheduled Castes and 
Schedu1ed Tribes. 

6. Implementation of peR Act including liberation of 
scavengers. 

7. Scheduled eU'ileS D" vdnpn1cnt Corpof(tlions. 
8. Research <1..,.J Training fur S~h~duh:d Castes and S.;h~duh!J 

Tribes. 

9. AiJ to Vobn~ary organi;atiorJ) engaged in the W.:lfare of 
S.;h dul-!d C 1 ;t~;; a'lj S.;h-!Jul:!d Trib:!s. 

ToLl I 

10.00 

2.50 

5.00 

0.55 

0.70 

5.50 

]5.00 

1.00 

1.15 

42.00 

In addition, a provision of Rs. 140 
crores· has been made for providing Special 
Cenlra) Assistance to Tribal Sub-Plan. 

Poor Condition of Forests 

(c) and (d) N\!cessary .funds for these 
schemes are reJcased by the Ministry of 
Home Affairs to the State Governments on 
the basis of the proposals received from 
them showing nl~ifchjng provisions made 
in the State budget. Inform<ltion regarding 
txpendi lure incurred out of the grant 
released to them during the previous years 
and physical targets achievt!d are also 
taken into account while rcl\!asing funds 
to ditT~rcnt States. No Sta te-wise allor-alion 
is made in the be·ginning of the )lear. 

5645. SHRI M RAGHUMA REDDY: 
WjJI the PRIME MINISTER be pleased to 
state: 

(a) whether our forests are in poor 
. shape; 

(b) if so, fuJi details of actual drop In 
forest cover as revealed by Satellite 
Photography; 

(c) whether the data of Satellite forestry 
available with the Union GovernmcQt 
authorities at Dchradun bas not been 
furnished to M Ps although they have been 
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as'kin, for it durinl last three yt\laft and if 
so, corrective steps proposed; 

(d) tbe concrete and positive plans to 
achieve rea I 30 per cent for cover as per 
National Forest Plan; and 

(e) how much time and funds are 
needed for this and actual funds provided 
in the Seventh Five Year Plan? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI VIR SEN) : (a) Owing 
to biotic pressures many of our forest 
areas are in a state of degradation. 

(b) National Remote Sensing Agency 
bas on the basis of Satellite imagery 
estimated that between 1972-75 and 1980-82, 
the forest cover has reduced as und('! : 

,,~ .""~----. 

Year EXlent under Percentage of 
forest cover forest cover to 
in million the geographi-
hectares cal area 

__ .~ __ .w"~" 

1972-75 55.52 11589 

1980-82 46.35 14.10 
~---,_#~------- ----.------

Estimated 

reduction 9.17 2.79 

This estimate may need some revision 
due to the fo))owing : 

(i) Some of the imagery relates to 
periods during autumn when the 
trees are Ieaftess. which impaired 
reftectance of the vtaetatioD. 

(ii) Some of the forest areas were not 
registered in the imagery owing 
to shadow and obstruction by 
cloud cover. 

(iii) Young and immature plantations, 
the canopy of which was not 
fully developed, cannot be identi­
fied as forest areas by satellite 
imalery. 

(iv) The scale of the imegery being 
for too small. small patches of 
forest areas were not rtgistered 
which resulted in cumulative 
error. 

The figures arrived at by the National 
Remote Sensing Agency through imagery 
are being verified with ground trutb. 

(C) No, Sir. 

(d) and (e). The outlay for forestry 
under the Seventh Five Year Plan is being 
6 nalised. A National \Vastclands Develop. 
ment Board is being set lip with the object 
of bringing 5 million hectare of land 
annually under fuelwood and fodder planta­
tions. The funds required for tbis ·work 
would dc:pend on thl! area to be covered, 
Ihe phasing of tbe programme and the 
extent of people '8 participation. Details 
are being worked out. 

"Details of Pollution by Industries 
In Orissa" 

5f.4(). SHRI GJRIDHAR GOMANGO; 
Will th:: PRJ ME MJNISTER be pleased to 
state;· : • 

(a) whether the Ministry has asked 
Government of Orissa fo collect detailed 
infnrolatiotl rrgarding the air and water 
pollution due to tstablishment of medium 
and major inctustries in that State; 

(b) if so, the total vi lJages. popula tion 
and rivers affected by these industries. 
industrywise there; nnd 

(C) j fit has not ye t been coJ)ected by 
tha t Sta te so far, ttl.! reasons for such 
delay though there were guidelines from 
Union Gov~rnlllcnt in thh regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRON~fENT AND 
FORESTS (SHRI VIR SEN): (a) The 
Central Po))ution Control Board had asked 
the State Pollution Control Boards, includ­
ing Orissa Board to prepare an inventory 
of industries (Large and Medium sector) 
with reference to their poffution control 
status 

(b) Total population and villages 
affected by Air and Water PoJJution have 
not beeD surveyed by the State Board. 

(c) No guidelines were issued (or col­
lecting data on affected villages and popula­
tion in the above industrial survey. 
However, State Government of Orissa and 
Sta te Pollution Control Boa rd have taken, 




